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grains were procured by the Food Corpora-
tion of India for each year since its incep-
.non; 

(b) how and at what prices such pro-
cured foodgrains were disposed of by the 
Food Corporation of India; 

(c) whether any complaints have been 
.received regarding the profiteering in the 
above transaction of the Food Corporation 
of India; and 

(d) if so, the details of the same ? 

THE MINISTER OF srATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) to (d), The information 
i. being collected from the Food Corpo-
ration of India and will be laid on the 
Table of the House. 

SBIZUlU! OF "CARE" MIIJ[ 

167. SHRI C. K. BHATTACHARYYA: 
WiH the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether fifty-two bags of "CARE" 
milk worth about Rs. I lakh have been 
"seized by the Bihar Police On the 24th 
~ugust at Village Keos Nizamat near 
Samastipur; 

(b) whether the stock had been brought 
from Darbhanga and was being taken to 
Assam; and 

(c) whether any inquiry has been made 
and any arrests afiocted ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
"SHINDE): (a) to (e). Information is 
being collected and will be laid on the 
Table of the Sabha. • 

"PROVIDENT FuND CoNTIUBUTIONS OUr-
STANilfNOAGAINST COLUElUES fN M.P. 
168. SHRI K. M. KOUSHlK: Will the 

Minister of LABOUR AND REHABILITA-
TION be pleased to state: 

(a) the arrears of provident fund contri-
butions outstanding against the Ballarpur 
colliery, the, Shashti colliery, the GhU8hus 
<:OIliery, and the Mahakali colliery in 
a.anda district of Maharashtrit; 

(b) the reasons for not taking prompt 
,action to recover the same; and 

(c) whether Government propose to pro-
secute the owners for misuse of the amounts 
of provident fund collected from the wor-
kers ? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI) : (a) 
to (c). The required information is being 
collected and will be laid on the Table 
of the House as soon as it is available. 
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